
Misc. Crl. Cbail) Case No. 294 of 20

30-09-2020 Seen the petition filed U/s.438 of Cr.P.C. seeking pre-arrest bail by

accused/petitioner Sri. Mridul Hazarika @ Mridul Kr. Hazarika apprehending

arrest in connection with Tezpur P.S. case No. 6712019 (GR No. 67512019)

Uls 4201406 of IPC.

Case diary, as called for, has been received and perused the same.

Also heard ld. Counsel.for both the sides through video conferencing.

On perusal of the case diary it appears that notice Uls.4L (A) of

Cr.P.C. was issued to the accused/petitioner above named and he had

accordingly appeared before the investigating officer and his statement has

also been recorded by the investigating officer. It, thus, appears to me that

the accused/petitioner has duly cooperate with the investigation of the case.

It further appears that investigating officer has also recorded the statement

of some witnesses and the investigation has progressed to a considerable

extent. The case was registered Uls.420/406 of IPC.

Considering the aforesaid facts and in the light of the ratio laid

down by the Hon'ble Apex Couft in the case of Arnesh Kumar us, State

of Bihar reported in AfR 2074 S.C, 275q I am of the view that the

accused/petitioner deserues to be granted the relief of pre-arrest bail as he

has duly cooperate the investigating officer of this case and has also

appeared before him in pursuance of the notice issued U/s.141(A) of Cr.P.C .

Therefore, the prayer for pre-arrest bail stands allowed. It is

directed that in the event of arrest of the accused/petitioner above-named in

connection with this case, he shall be allowed to go on bail of Rs.10,000.00

(Rupees ten thousand) only with one surety of like amount to the

satisfaction of the arresting authority on condition that the accused/

petitioner shall duly cooperate the investigating officer of this case and shall

not intimidate any of the witnesses of this case.

Let the case diary be returned back.

Misc. case stands accordingly disposed of.
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